
FORM B
PuBLrc AN.NoL[.rCEMENT

(Regulation 12 ofthe Insolvency and Ba-r*ruptcy Board oflndia (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHIVALIK COTSIT{ PRIVATE LIMITED

51. No. PARTICULARS DF,TAIT,S

l Name of colporate debtor ihivalik Cotsm Private Limited
2. Date ol incorporation of corporate debtor 13-09-1993

Autho ty under which corpomte debtor rs
incorporated /
resistered

loC-Kanpur

4. coryorate Identity No. / Limited Liability
Identifi cation No.of coryorate debtor

.| 71 1 1 UPl 99:]PTC01 5765

5. Addrcss ofthe registered oflice and principai

office (ifany) ofcorporale debtor

legistered Office:
)elhi Road, Saharanpur. Uttar Pradesh,

ndia PIN -247001
6. Date of closure of Insolvency Resolution Process )6.02.2021

'7. Liquidation corrmencement date of corporate
debtor

2.08.2024 (NCLT order uploaded on
5.08.2024)

8. Name and registratiol number ofthe
insolvency professionalacting as liquidator

Dinesh Kumar
rBRVrpA-00 I /TP00860 1201 7 -1 a/1 1 442

9. Address and e-mail ofthe liquidator, as

registered with theBoard

loom No. 7, First Floor, Chaia$huj
-ee a*ari lru.t Building. Leela M.ndir
1oad, ?anipat-132 103, Haryana
:.mail:dksc2004Avahoo.com

10. Address and e-mail to be used for

correspondence with theliquidator

loom No. 7, Iirst Floor, Chatarbhuj
.ec.arlali I ru.r Building. Ceela \4andi'
load, Panipat-]32 103, Haryana
).mail:shivalik.cotsvn.cim@email.com

11. Last date for submission of claims t.09.2021

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench) has orderedthe

commencement of liquidation of Shivalik Cotsyn Private Limited on 22.08.2024 (NCLT orde'

uploaded on 25.08.2024) .

The stakeholders of Shivalik Cotsln Pdvate Limited are hereby called upon to submit their

claims with proof on or before 21.@2C24 to the liquidator at the address mentioned against item No.10'

The financial cre<litors shall submit their claims \!ith proofby electlonic means only. Ali othercreditors

may submit the claims with the proofin person, by post or by electronic means.

Weblink for downloading the appropriate fom is : http://ibbi gov.inldounload

Submission offalse or misleading proofofclaims shall

Date r 28,08.202,1
Plac€ : Panipat

DiDesh Kumar
Liouidator
rBhr/r PA-001fl P008 60 I 20 l7 -l 8 lll442






